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(b) Certain clauses of the scheme are
being reconsidered in the context of the
U. K. laws and policies.

PUBLIC AND ANGLO-INDIAN SCHOOLs

719, SHRI B. C. PATTANAYAK : Will
the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state :

(a) whether it is 5 fact that the Govern-
ment of India are unable to implement the
national educational policy in the schools
run by the Inter-State Anglo-Indian Educa-
tion Board and in the Public Schools;

(b) whether Government propose to
ascertain the total amounts Of grants re-
ceived by these schools annually and also
in lompsum from the British High Com-
mission in India, the U.S. Embassy, C.LA.
and the P.L. 480 Fund:

(c) whether the Government of India
have entered into any agrecment with the
British Government recarding tnese schools:
and

(d) the names of the examinations con-
ducted by these schools, the details of the
courses prescribed for them and the re-
gular examinations to which these exami-
nations are considered equivalent ?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
YOUTH SERVICES (SHRTI BHAKT
DARSHAN) : (a) The implementation of
National Policy in respect of schools in
general s the concern of the State Govern-
ments. As far as the schools run by the
Inter-Statc  Anglo-Indian Education Board
are concerned, it has not been possible to
enforce the principles enunciated in  the
National Policy Resolution in all schoolg in
view of the provisions of Article 30 of the
Constitution of India giving a right to all
minorities to establish and administer edu-
cational institutions of their choice.

As regards the Public Schonls, the
Indian Public Schools Headmasters' Con-
ference resolved at their conference held
in February, 1969, that every endeavour
should be made to make it possible for a
wider public to avail itself of education at
its schools and that the wmember schools
should take all measures to find ways and
means of instituting scholarships on the
basis of means and merit basis.

[RAJYA SABHA]

104

to Questions

(b) The necessary information is being
collected and will be laid on the table of
the Sabha as soon as possible.

(¢) No, Sir.

(d) The necessary information is being
collected and will be laid-on the table of
the Sabha as early as possible,

REQUEST FROM BIHAR FOR FINANCIAL
ASSISTANCE

720. SHRI BHOLA PRASAD : Will the
Minister of EDUCATION AND YOUTH
SERVICES be pleased to state :

(a) whether the Government of Bihar
has requested for financial ossistance from
the Union Government in order to make
the system of payment of salaries to the
college teacherq regularly; and

(b) if so, whether the Central Govern-
ment are considering their request sympa-
thetically ?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (PROF, V. K.
R. V. RAO) : (a) =nd (b) The State
Government of Bihar had reguested that
the Central assistance for mmplementation
of the U.G.C. pay scales for university and
collere teachers may be continuad beyond
1970-71 upto the end of the current Fourth
Five-Year Plan period. The State Govern-
ment has been informed that it was not
possible to make a departure in the case
of Bihar alone from the approved terms of
the Scheme and provide assistance for a
period of 8 years in all, ie. upto 1973-74,
as against five years as originally envisaged
in the Scheme.
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i[FOREIGN LOANS

721. SHRI J. . YADAV: Will the
Minister of FINANCE be pleased to state :

(a}) the verious types of foreign lvans
Teceived by Government and the total

amount of such lcans during the last three
years;
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(b) the amount out of these loans which
has been converted into grants and the
amount required to be repaid and the terms
of repayment:

(c) the per capita burden of all types of
foreign loans ar present;

(d) the names of the countries from
which loans have been taken und the terms
of these loans; and

(e) the names of the countries which
have apreed to extend loans n future and
the terms of receipt and repayment of such
loans ?1

faw HE@E § TAET AT AW Al
(it farerr wTm QA ) ¢ ( (%) & (¥)
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fag™ v il otaty 1967-68% 1969-70 ax ¥ fafaw swT & fawa
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fafas 3% gy a=w g @
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1. srfegan 1.2 4.2
2. dferaq . 6.0 7.5 13.5
3. WHE . 71.0 16.5 117.5
4. 399 . 7.0 . 7.0
5. WIAr 30.9 30. 4 61.3
6. 0T 103.9 37.1 141.0
7. T 9.6 12.0 21.6
8. ST 106.5 106.5
9. AT 23.4 . 23.4
10. FEEF 10.9 10.9
11. faza . 166.5 42.3 208. 8
12. I T SACH 504.1 96. 1 600.9

+[ 1 English translation.
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Z97 FET FT ATH IAFAT- NSRS Sics
faw o E ol
13. swrCeEr gafaaiy G famm
IF . . . 33.8 49.8 82.9
14. Ao faars 89 . 150.0 88.1 238.1
1A . ) 1216.9 420.7 1637.6

Z-wgraar @ § fam afr=r 7307 & AW

AT . . . . 1.5 1.5
qe-a 1.5 1.5
ST (F+a) : . 1216.9 422.2  1639.1

IL a#3efi & fata gr 9 @ e %o
g@nfan . . . .- 11 11.3
Faare (I+10) . . 1216.9 433.5 1650.4
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_ () (7) (wfawa)
1. W §Y % aae—
1. FfegeT . . 25 7 3
2. df@mn .
(i) ~Fa=mT . 30 10 2
(i) Fe9%F =T . . 10 —_ 6-7
3. FAT
(i) srT=w . . 50 10 ST qFT
(ii) frata =or v fom
2 I . . 15-20 3-6 6
4. ST . . .25 7 SISk
5. %iE
(i) szerdr=mo . .25 5 3.5
(ii) wisrer dF %o .10 — 7.55
6. gfraw Y . . 30 8 2%
7. T
(i) = =T . 10, - 6
(ii) m—qﬁwﬂawmzﬁwga 12 3 4
8. ST i .18 5 5.25
9. MET= . . . 30 8 2.5
10. T . . .25 10 2
11. fxEq : . .25 7 TS qHA
12. §FF ST ARTH /
(i) frafa-smema 3% . 10-20 3 6
(i) w=reisdia fapre siferaor 40 10 2-3
13. FFarEm qafrTw o frara
T . . . 30 10 7
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14. HasE fawm g9 | . 50 10 34
1. @@ &= & fow ofew g & 3o- (Far 9
15. feazoedve ) . 10-15 5-10 36
16. 7E . . . 25 5 2

11, qEi—aArsaret I de—
17. qifqad gasiardt s9ae 99 . 12 —_ 2.5
18. g8 . . 10 — 2.5
19. FareaAtfaay . .1 - 3
20. JFIEAATRAT . . 812 —_ 2}
21. 9¥vE . . . 812 —_ 2%
22. gEmi@r . . .11 — 2

{[THE MINISTER OF REVENUE K& CHARAN SHUKLA) : (a) to (e). A
AND EXPENDITURE IN THE MINIS- | Statement is laid on the Table of the
TRY OF FINANCE (SHRI VIDYA ' House.

STATEMENT

Various types of foreign loans (excluding debt relief in the form of grants)
committed by the varions countries for the last three years i.c.

1967-68 ro 1969-70. ]
(Rs. in crores)

Non- Project
Name of the Country/Institution Project LLoans Total
Loans

1. Loans repayable in free foreign exchanges

A. Consortium Members—

1. Austria . . . . . . . 4:2 .. 4-2
2. Belgium . . . . . . . 6-0 7-5 135
3. Canada . . . . . . . 710 465 1175
4. Denmark . . . . . . . 70 .. 70
5. France . . . . . . . 309 30 -4 61-3
6. Germany . . . . . . . 103 -9 371 141 -0
7. Tialy . . . . . . . 9-6 12-0 216
8. Japan . . . . . . . 106 -5 .. 106 -5
9. Netherlands . . . . . . 234 .. 234
10. Sweden . . . . . . - .. 10-9 109
11. U.K. . . . . . . . 166-5 423 208 -8
12. U.S.A. . . . . . . . 504 -1 96 -8 600 -9
13. LB.RD. . . . . . . . 33-8 49 -1 829
14. LD.A. . . . . . . . 150-0 88 -1 238 -1
TOTAL—A . . 1216.9 420-7 16376

+{ 1 Bnglish translation,
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Non- Project
Name of the Country/Institution Project Loans Total
Loans .
B.  Non-Consoi tinm Western Europe—
Norway 15 1-5
ToTAL—B 15 15
ToTAL (A+B) 1216 -9 4222 1639 -1
M. Loans repa able through export of Goods—
Bulgaria 113 113
GRAND Torar (I-+11) 1216 -9 433 -5 1650 -4

Notes.——71 he above table excludes (i) PL-480 assistance (i) U.K Debt Relief Assis-
1ince for 1970-71, received during 1969-70, (iii) Rumanian credit of 4-4-1968
<ince the amount of the credit has not been specified in the loan agree-

ment.

Normally ther: is no practice to convert
loaps into grant. and the repayments are
effected as and when payments fall due.
However, during the last two years, in
the context of debt relief, a small part of
the debt payme s amounting to Rs. 9.8
crores was comverted into grants. Terms
and conditions attached to cwrent loans
from various countries/institutions are
given in the A mexure, (See below)

Outstanding :mounts of foreign icans
are repayable over a period, extending in
some cases to :s much as 50 years, out
of export earrings and other external
receipts. It ma not be meaningful, there-
fore, to talk of per capita burden of foreign
loans. If, how:ver, the total amount out-
standing is diviced by the estimated popu-
lation, it will ¢ yme to about Rs. 92.92.

The members of the Aid India Consor-
tium commit aid on annual basis. As re-

gards the current year, all the member
countries of the Consortium  announced

their provisional commitments of aid, sub-
ject to approval of their Legislatures, at
the May, 1970 Consorfium meeting. In
some cases the bilateral agreements against
commitments for 1970-71 have already
been signed. Aid Agreements with Bel-
gium, Canada, Denmark, France, ltaly,
Japan, Sweden, UK.. USA and [BRD/
IDA have yet to be signed either for full
amounts or balance of the total commit-
ment. Terms and conditions of current
loans are given in the Annexure. The
terms of repayments of loans, vet to be
signed, will be known when the bilateral
credits are negotiated and signed.

ANNEXURE

Terns and Conditions attached to current loans from various countiies

Terms and Conditions of

loans
Name »f Country/Institution — A — \
Maturity  Grace Rate of
including period  Interest
Graced  (Yrs) (%)
period
(Yrs.)
1. Consortiu n Memnbers—
1. Austria 25 7 3
2. Belgiom :
(i) Governmental credits 30 10 2
(ii Suppliers Credit . 10 .. 6-7
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Terms and Conditions of

loans
Name of Country Institution —~ A -
Maturity Grace Rate of
including period Interest
Graced (Yrs) (%)
period
(Yrs.)
3. Canada—
(/) Soft Loans 50 10 No Intt.
(if) ECIC Credits 15—20 3—6 6
4. Denmark 25 7 No Intt.
5. France
(/) Government Credit 25 5 35
(ii) French Banks Credit 10 .. 7-55
6. West Germany 30 8 2%
7. Tltaly :
(i) Suppliers credit 10 6
(i7) Debt Relief 12 4
8. Japan 18 525
9. Netherlands 30 8 25
10. Sweden 25 10 2
11. U.K. 25 7 No. Iatt.
12, USA:
(¢) Exim 10—-20 3 6
@) AID 40 10 2—3
13. IBRD 30 10
14. IDA 50 10
(Service
Charge)
II. Non-consortivm West Euroepean Countries—
15. Switzerland 1015 5—-10 3—6
16. Norway 25 3 2
1. East European Countries—
17. USSR 12 2.5
18. Hungary 10 . 2.5
19. Yugoslavia 11 3
20. Czechoslovakia 8—12 2%
21. Poland §—12 24
22. Bulgaria 11 2

Felg |eFT H wFRAEr #y siafw F1 faenit AT fra-fra famr 31 A

qETAAT et oK ¥ UsT G & FH-
722. Mt SR SAE AT AT =rfeat &1 ot I a0 9 aEEar &
faa §dY a8 T FY FIT w6 6 ST afy g, o 5w SaNe ¥ AR

(7) T a@ERgumaga & 7 ST ATHAU FT Ivg g &7 AW AT
mifga safr @ faa-fEa faam FIET qear #1 afw @ Fe; AR




